TO DE PUBLISTED IN PAIT IT SECTIW 3(ii) OF TGE GAZEMTE OF INRIA

GOVERNMENT OF INDIA
MOIEIITY OF WINANC
(TEPARTMEND OF TEVENUZ)

RW DRLFY: TERE: 20bhMAY: 1030,
NOPIETCAT L

No,3355(FiNos308/10/80-108) ¢ Tn pu-suance of sub—clause{iii) of Cinuse(44) of
-« "Sechion 2 of the Incowe-tax ek, 1951{43 of i961), the Cembral Goveriiemt hexeby

authorises Shri Jitem Iumar Yeitra, being o gazetted Officer of the Cemtral

‘Govermient, to exerzisc the powers of a Tax Recovery Officer wader the e2id ligh,

2, This Notificatiion shall come into force with effect frow the date Shri
Jiban Iumar Maitra takes over charge as Tax Recovery Cfficer.

- sd/-
(4. VENZATARAMAN) :
IEPUPY SECRET/RY TO TEE G WERMGT OF INDIA,

o

The JManager,

Governiient of Indis Fress,
Hew Delhi,

’J\ Copy forwawrded 403~ .

1, A11 Direcsors of inspection ineluding DI(0%S), Mew Delhi,
< 2¢ The Director; IRI(DT ), Staff Coliege, Magpure
=% 3, The Comptrolisr & Auditor Gemerai of India, New Delki,

4o The Accountant CGenexal, Hest Dengal, Calcutta, .

5+ The Chicf Secretary, Government of india, West Bengal, Calcutta,

6, The Joint Secretory & Legal Ldviger, Ministry of Law, New D:lhi,

7, The Cotmiissioner of Incouie-tax, West Bengal-I, Caleuttz.

8, Central Cell-DI{RB&P), Mew Delhi(2 copies} for issue end distribution,

9+ The IAC, Inspectiion DNivision, CBDT, Vilkas Bhavan, New Delihi,

10. Guard Fi}.eo . i

Sd/-

DEPUI'Y SECIETARY T TER GOVEINMENT OF INDIL,

AIH‘.’Z@%ISED O ISR

Lo ~>
‘Y'""‘"'; wer

No,CC/ I CC/3172/939/RSP/ €0,

, (P.N. VERMA) .
TYSSISMANT DIRECT R OF INSPECTION (RSep).
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